T - 26/01/2026 | fei®H-29/01/2026 B 3@l BT ATAUIS HT TS |

i 26.01.2026 --- REPUBLIC DAY (TTUra fdad)
" 27.01.2026 @ Tadts ff iy ATaaa, WS Gae 7eIed
. 29.01.2026 (A) ec:
f Aifae Dud, d@ I TEIed
27.01.2026 & grgdts CANCELLED (R%)
29.01.2026 (B)
: 27.01.2026 ¥ G oY ar1fe ATy MRy, Aa1 9ed Hgied
: 29.01.2026 (SMC) |

:ﬂa(i): The Part Heard matters fixed during the above period will be
heard by respective benches.

(ii) : The 43 cases of Dolphin Group are fixed on 28.01.2026
before Bench ‘A’ will be heard by Hon’ble Vice President(LZ),
Sh.Kul Bharat and Sh.Nikhil Chaudhary, Hon’ble AM.

(III) :Bench-B will not function during the period from 27.01.2026
to 29.01.2026 and the cases are fixed for these dates stand
adjourned as follows:-

Cases fixed on Adjourned to
27.01.2026 16.03.2026
28.01.2026 18.03.2026
290120_2’6/,,.ﬁ::j@§; 19.03.2026

TSR GRT

AT SuTHe giey
(TGS &)

—waw
faAi®:- 21-01-2026 Q(qurq% %ER
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 27-JANUARY-2026 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
1689/ALLD/1983

1974-75

[A] THE BRITISH INDIA CORPORATION LTD.

ITA 269/LKW/2015

2008-09

[A] M/S K.M SUGAR MILLS LIMITED (OLD APPEAL)

ITA 401/LKW/2017

2010-11

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA 402/LKW/2017

2011-12

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA 403/LKW/2017

2012-13

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA 404/LKW/2017

2013-14

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA 405/LKW/2017

2014-15

[A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA 442/LKW/2017

2010-11

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

ITA 443/LKW/2017

2011-12

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

10

ITA 444/LKW/2017

2012-13

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

11

ITA 445/LKW/2017

2013-14

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

12

ITA 520/LKW/2017

2014-15

[D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)

13

ITA 700/LKW/2018

2015-16

[A] M/S. K.M. SUGAR MILLS LIMITED

14

ITA 217/LKW/2022

00

[A] TULSI GRAMODYOG SEWA SAMITI

15

ITA 224/LKW/2022

00

[A] TULSI GRAMODYOG SEWA SAMITI

16

ITA 399/LKW/2024

2016-17

[A] BHARAT BHUSHAN CHAWLA (E.F)

17

CO 67/LKW/2025

2013-14

[A] UNITED MERCANTILE COOP BANK LIMITED EMPLOYEES
PROVIDENT FUND TRUST

18

CO 68/LKW/2025

2014-15

[A] UNITED MERCANTILE CO OP BANK LIMITED EMPLOYEES
PROVIDENT FUND TRUST

19

ITA 753/LKW/2025

2013

[D] UNITED MERCANTILE CO-OP BANK LIMITED EMPLOYEES
PROVIDENT FUND TRUST

20

ITA 754/LKW/2025

2014

[D] UNITED MERCANTILE CO OP BANK LIMITED EMPLOYEES
PROVIDENT FUND TRUST

21

ITA 755/LKW/2025

2018-19

[D] ICON DEVELOPERS

22

ITA 639/LKW/2025

2019-20

[A] MATIULLAH

file:///C:/JudiSIS/ILUCKNOW--CL-2026Jan27.htm
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 27-JANUARY-2026 (TUESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

IN COURT ROOM 2

Srl

Appeal Number

Assmt.
Year

Assessee Name Remarks

ITA 716/LKW/2025

2019-20

[A] COMPETENT STOCK BROKERS PRIVATE LIMITED

ITA 718/LKW/2025

2019-20

[A] YAMUNAVIEW TOWERS PRIVATE LIMITED

ITA 719/LKW/2025

2020-21

[A] YAMUNAVIEW TOWERS PRIVATE LIMITED

ITA 780/LKW/2025

2017-18

[A] MEENA KAPOOR

ITA 793/LKW/2025

2018-19

[A] MANTRI GANNA VIKAS PARISAD PARSENDI

ITA 798/LKW/2025

2017-18

[A] AMAR NATH SINGH GAUTAM

ITA 800/LKW/2025

2017-18

[A] M/S EDLECO EDEN PARK APARTMENTS OWNERS WELFARE &
MAINTENANCE ASSOCIATION

ITA 802/LKW/2025

2020-21

[A] ATUL SINGH YADAV

{ ~\u
\ Of'AsSI:s:;ant Registrar
23-Jan-2026|
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 27-JANUARY-2026 (TUESDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl

Appeal Number

Assmt.
Year

Assessee

Bench |Remarks

IT(SS)A

429

LKW

2023

2014-15

[A] MEENA AGARWAL

IT(SS)A

430

LKW

2023

2017-18

[A] MEENA AGARWAL

IT(SS)A

436

LKW

2023

2016-17

[A] MAHESH MITTAL

IT(SS)A

437

LKW

2023

2017-18

[A] MAHESH MITTAL

ITA

58

LKW

2024

2018-19

[D] BARAPUR GRAMODYOG VIKAS SAMITI

DD [WIN|-

ITA

500

LKW

2025

2016-17

[A] PUNIT GOEL

loc el Rocll Nool Huulfos)
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Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 28-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

Sr

Appeal Number

Assmt.
Year

Assessee Name Remarks

BMA
485/LKW/2024

2019-20

[D] DEEPAK MANSUKHLAL KOTHARI

BMA
486/LKW/2024

2019-20

[D] DEEPAK MANSUKHLAL KOTHARI

CO 66/LKW/2025

2019-20

[A] DEEPAK MANSUKHLAL KOTHARI

ITA 279/LKW/2024

2013-14

[A] RAMESH PAL

ITA 335/LKW/2024

2018 - 19

[D] RAKESH GUPTA HUF

ITA 582/LKW/2024

2017-18

[A] JHANKAR JEWELLERS PVT.LTD.

ITA 611/LKW/2024

2017-18

[D] RADHA MOHAN PURSHOTTAM DAS JEWELS PRIVATE LIMITED

CO 53/LKW/2025

2017-18

[A] RADHA MOHAN PURSHOTTAM DAS JEWELS PRIVATE LIMITED

ITA 12/LKW/2025

2018-19

[A] R.N. POULTRIES

10

ITA 328/LKW/2025

2014-15

[A] HINDUSTAN AERONAUTICS LIMITED

11

ITA 456/LKW/2025

2022-23

[D] RAJ NARAYAN

12

ITA 457/LKW/2025

2018-19

[A] SANJEEV KUMAR GUPTA

13

ITA 693/LKW/2025

2018-19

[A] ARTI KASODHAN

14

ITA 695/LKW/2025

2016-17

[A] P N INTERNATIONAL

15

ITA 696/LKW/2025

2022-2023

[A] PANKAJ GUPTA

4 GVAss%;rg]Régistrar

23-Jan-2026|
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[ TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 28-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Assmt.
Year

Assessee Name Remarks

Srl | Appeal Number

1 |ITA 803/LKW/2025| 2021-22 |[A] ATUL SINGH YADAV

2 |ITA 806/LKW/2025| 2015-16 |[A] AJAY SINGH BHADORIA

3 |ITA 809/LKW/2025| 2015-16 | [A] RAJIV SHUKLA

4 |ITA 810/LKW/2025| 2017-18 |[A] VARUN RASTOGI

5 |ITA 812/LKW/2025| 2018-19 | [A] BHOJIPURA GANNA SAMITI LIMITED

6 |ITA 813/LKW/2025| 2020-21 |[A] BHOJIPURA GANNA SAMITI LIMITED

49As%egistrar

23-Jan-2026
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 28-JANUARY-2026 (WEDNESDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Appeal Number Aszr:rt. Assessee Bench |Remarks
1 |[1TA|162|LKW|2019| 2015-16 [A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED A
2 |1TAl215|LKW|2018| 2014-15 [A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED A
3 |ITA|219|LKW|2019 2015-16 |[D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED A
4 |1TA|255|Lkw(2018| 2014-15 |[D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED A

q’( Asg@zg'r‘l\f/Registrar




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

BEFORE SHRI KUL BHARAT, VICE PRESIDENT

FOR 28-JANUARY-2026 (WEDNESDAY)

CAUSE LIST OF

AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

Srl

Appeal Number

Assmt.
Year

Assessee

Bench [Remarks

IT(SS)A

69

LKW

2018

2010-11

[A] SHRI MAHENDRA MOHAN GUPTA

>

IT(SS)A

70

LKW

2018

2011-12

[A] SHRI MAHENDRA MOHAN GUPTA

IT(SS)A

71

LKW

2018

2015-16

[A] SHRISANJEEVKUMAR JHUNJHUNWALA

IT(SS)A

252

LKW

2018

2009-10

[A] SHRI MAHENDRA MOHAN GUPTA

IT(SS)A

275

LKW

2018

2011-12

[A] GARUN BUILDERS (P) LTD.

IT(SS)A

276

LKW

2018

2015-16

[A] GARUN BUILDERS (P) LTD.

IT(SS)A

279

LKW

2018

2011-12

[A] AISHWARYA COLONISERS (P) LTD.

IT(SS)A

280

LKW

2018

2015-16

[A] AISHWARYA COLONISERS (P) LTD.

O)|I0|IN|O N | bW N

IT(SS)A

283

LKW

2018

2011-12

[A] BHAGYODAY CHARITABLE SOCIETY

—
o

IT(SS)A

284

LKW

2018

2014-15

[A] ANAND SWARAN RESIDENCY (P) LTD.

[y
—

IT(SS)A

285

LKW

2018

2015-16

[A] ANAND SWARAN RESIDENCY (P) LTD.

[y
N

IT(SS)A

288

LKW

2018

2011-12

[A] PRAGATI STRUCTURES PVT. LTD.

—
w

IT(SS)A

289

LKW

2018

2015-16

[A] PRAGATI STRUCTURES PVT. LTD.

—
N

IT(SS)A

290

LKW

2018

2009-10

[A] SHRI RAGHUNATH PRASAD GUPTA

—
(O]

IT(SS)A

291

LKW

2018

2010-11

[A] SHRI RAGHUNATH PRASAD GUPTA

[y
(o))

IT(SS)A

292

LKW

2018

2011-12

[A] SHRI RAGHUNATH PRASAD GUPTA

—
~

IT(SS)A

368

LKW

2018

2011-12

[A] ANAND (S.B) ASHIYANA

-
o]

IT(SS)A

369

LKW

2018

2015-16

[A] ANAND (S.B) ASHIYANA

—
[Ve]

IT(SS)A

372

LKW

2018

2011-12

[A] DOLPHIN INFRA PROJECT LTD.

N
o

IT(SS)A

373

LKW

2018

2015-16

[A] DOLPHIN INFRA PROJECT LTD.

N
et

IT(SS)A

375

LKW

2018

2011-12

[A] DOLPHIN STRUCTURES LTD.

N
N

IT(SS)A

376

LKW

2018

2009-10

[A] DOLPHIN DEVELOPERS LTD.

N
w

IT(SS)A

377

LKW

2018

2010-11

[A] DOLPHIN DEVELOPERS LTD.

N
»H

IT(SS)A

378

LKW

2018

2011-12

[A] DOLPHIN DEVELOPERS LTD.

N
wm

IT(SS)A

379

LKW

2018

2012-13

[A] DOLPHIN DEVELOPERS LTD.

N
(o)}

IT(SS)A

380

LKW

2018

2013-14

[A] DOLPHIN DEVELOPERS LTD.

N
~N

IT(SS)A

381

LKW

2018

2014-15

[A] DOLPHIN DEVELOPERS LTD.

N
[0}

IT(SS)A

382

LKW

2018

2015-16

[A] DOLPHIN DEVELOPERS LTD.

N
(Vo)

IT(SS)A

385

LKW

2018

2009-10

[A] ILLEC TRADING (P) LTD.

w
o

IT(SS)A

386

LKW

2018

2010-11

[A] ILLEC TRADING (P) LTD.

w
—

IT(SS)A

387

LKW

2018

2011-12

[A] ILLEC TRADING (P) LTD.

w
N

IT(SS)A

388

LKW

2018

2012-13

[A] ILLEC TRADING (P) LTD.

w
w

IT(SS)A

389

LKW

2018

2013-14

[A] ILLEC TRADING (P) LTD.

w
D

IT(SS)A

390

LKW

2018

2014-15

[A] ILLEC TRADING (P) LTD.

w
w

IT(SS)A

391

LKW

2018

2015-16

[A] ILLEC TRADING (P) LTD.

w
(o))

IT(SS)A

437

LKW

2018

2009-10

[D] BHAGYODAY CHARITABLE SOCIETY

> 2|22 |22 (2|22 2|22 (>>|2>|2(>(>|>|2>|>(>|2>|>|>|>|>|>(>2|>|>>|>|>

w
~N

ITA

56

LKW

2018

2012-13

[A] SHRI RAGHU NATH GUPTA




57 |LKW|2018| 2013-14 |[A] SHRI RAGHU NATH GUPTA

58 [LKW|2018| 2014-15 |[A] SHRI RAGHU NATH GUPTA

59 [LKW|2018| 2015-16 |[A] SHRI RAGHU NATH GUPTA

594 [LKW|2019| 2008-09 |[A] SHRI ADITYA RAJ MAHESWARI

615|LKW|2019| 2011-12 |[A] SHRI ADITYA RAJ MAHESWARI

>(>|>|>|>|>

690 |LKW|2019| 2009-10 [[A] SHRI ADITYA RAJ MAHESWARI

C T A

&(Assis%%e/gistrar
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BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Sri

Appeal Number

Assmt.
Year

Assessee

Bench

Remarks

ITA|360

LKW

2023

2013-
14

[A] RAGHAV KAPOOR CHAND GUPTA

, A
é\f-v' Ass?s?ant Registrar
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 29-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

BMA 1/LKW/2020

2016-17

[A] SHRI PUNIT WADHAWAN

ITA 388/LKW/2020

2012-13

[A] SHRI GANGA DUTT UPADHYAY

ITA 450/LKW/2020

2012-13

[D] SHRI GANGA DUTT UPADHYAYA

ITA 226/LKW/2023

2018-19

[D] SUBHAM POLUCHEM PRIVATE LIMITED

ITA 415/LKW/2023

2014-15

[A] ARUN KUMAR MAURYA

ITA 43/LKW/2024

2018-19

[D] RAJESH KUMAR AGARWAL (E-FILED.)

ITA 322/LKW/2024

2015-16

[A] VIL ROHTAK JIND HIGHWAY PVT. LTD.

ITA 308/LKW/2025

2021-22

[D] SHREE LAKSHMI NARAYAN SUGAR INDUSTRIES PRIVATE
LIMITED

CO 47/LKW/2025

2021-22

[D] SHREE LAKSHMI NARAYAN SUGAR INDUSTRIES PRIVATE
LIMITED

10

ITA 31/LKW/2025

2015-16

[A] GURDEEP SINGH KAHLON

11

ITA 88/DEL/2025

2017-18

[A] HARDEEP KAUR

12

ITA 281/LKW/2025

2016-17

[A] SMT. KUMUD YADAV

13

ITA 306/LKW/2025

2014-15

[D] MOHIT ANAND

14

ITA 307/LKW/2025

2014-15

[D] MOHIT ANAND, HUF

15

ITA 309/LKW/2025

2014-15

[D] ANKUR ANAND HUF

16

ITA 378/LKW/2025

2018-2019

[A] HARVINDER SINGH

17

ITA 468/LKW/2025

2022-23

[D] BAPL INFRABUILD PRIVATE LIMITED

18

ITA 469/LKW/2025

2012-13

[A] NUPUR AGARWAL

19

ITA 756/LKW/2025

2018-19

[D] PRITHVI INFRABUILD PRIVATE LIMITED

20

ITA 757/LKW/2025

2019-20

[D] PRITHVI INFRABUILD PRIVATE LIMITED

qd'wssmbgistrar

23-Jan-2026
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

L

CAUSE LIST OF SMC BENCH FOR 29-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Appeal Number Aiz';_t' Assessee Name Remarks

1 |ITA 333/LKW/2025| 2018-19 |[A] VISHNU DISTRIBUTORS R.F.

Sri

2 |ITA 343/LKW/2025| 2015-16 |[A] SANDEEP AGARWAL (HUF)

3 |ITA 822/LKW/2025| 2021-22 | [A] ABHISHEK AGARWAL

4 |ITA 823/LKW/2025| 2017-18 |[A] RAM CHANDER

S | ITA 99/LKW/2025 | 2015-16 | [A] SANJEEV KUMAR SAXENA

=)
O-Assistant Registrar]

23-Jan-2026
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF ]
PART HEARD MATTERS
FOR 29-JANUARY-2026 (THURSDAY -

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS
Srl | Appeal Number Ax:‘:‘ Assessee Bench|Remarks
1 |ITA| 86 |LKW[2023| 2018-19 [[A] UMESH KUMAR NEMANI A
2 |ITA|133|LKW|2023| 2018-19 |[A] M/S BEEAARR AUTOWHEELS INDIA PVT. LTD. A
3 |ITA|134|LKW|2023| 2019-20 [[A] M/S BEEAAR AUTOWHEELS INDIA PVT. LTD. A

&‘Assi@r\\g&e/g istrar
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